
[20 August, 2004] RAJYA SABHA 
 

RE:  ISSUE OF WARRANT AGAINST MS. UMA BHARATI 
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MR. CHAIRMAN: Prof. Bhandary, why are you disturbing the Private 

Members' Business? ...(Interruptions)... It is time for Private Members' 

Business. ...(Interruptions)... Why are you curtailing your own right?   

...(Interruptions)... 
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MR. DEPUTY CHAIRMAN: We will take up further discussion on the 

Resolution moved by Shri R.S. Gavai regarding the need to extend the 

reservation policy meant for SCs/STs and OBCs to the private sector. 

...(Interruptions)... 
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Bhandary, you have to speak on this Private Member's Resolution. �
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MR. DEPUTY CHAIRMAN:   The Government will take note of what 
you  are  saying.    ...(Interruptions)...   Now,  you  may  start your  speech. 
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SHRI B.K. HARIPRASAD (Karnataka): After the completion of 

investigation, a non-bailable warrant has been issued against the Chief 

Minister. ...(Interruptions)...   It is a serious offence.  ...(Interruptions)... 

MR. DEPUTY CHAIRMAN:   Please sit down.  ...(Interruptions)... 
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SHRI B.K. HARIPRASAD: A non-bailable warrant has been issued 

against the Chief Minister.  ...(Interruptions)... 
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SHRI B.K. HARIPRASAD:   It is a serious offence. ...(Interruptions)... 
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MR.    DEPUTY    CHAIRMAN:    How    can    the    Chair    direct? 

...(Interruptions)... 
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MR. DEPUTY CHAIRMAN:   The House stands adjourned till 11.00 

a.m. on Monday, the 23
rd

 August, 2004. 

The House then adjourned at thirty-eight minutes past two of the clock till 

eleven of the clock on Monday, the 23
rd

 August, 2004. 
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